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IN THE CENIRAL' ACMIN1STRATIVE TRIEUNAL, JAIPUR EEhCH JRIPUR.

0.2 No.169/94 | Dete cf créer: JAY </ Z/@W/

Rachey Shyem Jetav, S/c Sh.Girrs’ PC.Jatav, Vill. & Pcst thnsla,
Teheil Hinden Cjty,'DjsttLanag Mééhcpur. ‘
...Appijcant.
Ve, |
1. Reziiwey Recruitment Ecearé, A-mer thrcuch ite Cheirmen.
\ ««Respencent s,
Mr .F.F.Methur-Frcxy cf Mr.R.N.Mathur -~ Ccurieel fcr aprdicent.
Mr.Anupam Agerwel )- Ccursel fcr respencente.
Mz .Merish Bherceri) -
CORAM:‘ .
Heri'cle Mr.S.K.Agarwel, Juéjcjal Membe
Hen'bie Mr.N.ﬁ.Nawenj‘ Aéminietretive Member.
PER HON'BLE MK.S.K.EGARWAL , JUDICIAL MEMBER.
in thie Or:g:r erpliceticn 1ilé€ uncer Sec.l9 ci the AZ¢ministre-

‘t%ye Tribunels Act, 1985, the erpdicent makes & prayer tc éjrect‘the
respenceriis Lo issue eppcintment Jetter tc the ‘rpincont tc the pest cf
Arprentice Electiricel Sicnel Majntéiner Gr.]; w.e.i. 6.1.94 frem the
Cete cr. which appcintmernt lettere iesueC tc cther applicante.

- Z. In kbriel decte ¢i the casevgs stateé¢ Ly the erplicent &re thet he
erpiied ifcr the peost ci Apprentice Electricel Sicnel Meirteiner Gr.Jl in
pursuearce tc advertisemert Nc.1/92 éated 1.11.92 pukliehec irn En@chmert
News ceteC 7,12.11.92z. He sppeare€ .in the ccmpetitive exemdreticn with
RCli Nc.7095t¢€ er¢ he wss ceclarec¢ successiul ir the exemineticn ky
Rc]ih;} Recruitment Eccxc cr. €.12.93. Theresfter he wes celled ict

~;ér£< interview cn £.1.94 erc erpeereC in the interview ercd stced et £1.Nc.10
in the merit list. The epplicaent neithe£ receiveC any ccmmunicaticn ncr

‘ his eelecticn/rejecticn en lhe sai¢ pest. He sent severel represente-

ticne anc theresfter nctice fcr Cemanc ci Sust Cated 29.1.94 thrcuoh
' tegisterecC pest kbut with rc result. 1t e stetec thet the epplicant wes
wrencly Cepriveé ¢f appcintment cn the pcst ;j Epprentice Electricel

Signel Mainteirer Gr.l11 wherezs cther successiul cazrcicdates were given
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aprcintmernt , thereicre, the epplicert files the C.2 fcr the reliel as
menticned abcve. .
3. Reply wee 1ilec¢. In the reply., it is statec that the epplicent

rneither {3ll-up the {frcm in his  own harcéwriting ncr he has signec

himeel! c¢n the eppliceticn idcrm. 1n.such circumstences, it canrct ke

accepteC thet the asprplicent has aprlie€ icr the pcet &= he submittec the

eppliceticn Icrm - centrery tc the instructicre issued¢ by the Reilway

Bcer¢ fcr this purpcse. It i

m

aémitteé'that the epplicent eppeerec in
the written test.ené interview arcé wes Geclared succeseful enc his néme
wae at S1.N¢.]JO in thée merit Jist./But it ie etstec that cgince the
epplicent has rnct filledup the i1crm end nct‘ eigrnec¢ himseli cn the
epplicaticr fcrmy he ie not entitled tc erny relief scugﬁt fcr.

4. Rejcincder hes slec been 1ileé. 1rn the reicinéer, the epplicert has

cetegcricelly siatec thet the applicsticn fcr hee beer eignec anc 1illec

in by‘the applicent himeeld.

£. .Ehjs Trikburel vide crcer cated 1€.10.97 Cirectec that tﬁe Reilwey
Recruitmert Bcexc =hall maké necessary reierence tc the Gevt Exeminer ci
Cuesticrnec Lccuments ¢l Central Gc§t/Centra} EFcresic Science
Lekcratcry., New Delhi fcr verificeticn arc campariscn cf the geruineress
ct the writifige ci the applicant cr the spplicaticn ané his signeture
therecn. lhereaitef the Léspcnéentg ke amp]é cppertunity tc plece the
repcrt c¢i hancwriting expert[tut the seme wess nct piscec belcre the
Tribunel. It i€ alscrnct«kncwn vhether ary ecticn hes tekern by the

Reilwey Recruitment Ecaré in pursuence c¢i the directicre given by the

'Tribunal. Ir the reply it has rct been mede clesr that as tc cn what

basis the respcrcert resche¢ tc the cecrclusicn thet the spplicent 's
erpliceticn fcrm wés-nct 1ille¢ up by the app&icanf an¢ he has alsc nct
signec cn the apgliceticn fcrm. Whether ény preliminary enquiry wes
ccnéuctédxicr this purpcse cr eny ccmplaint was there c¢n reccrc agajhst

the filling up cf the appliceticn ifctm cif the applicant: Ncthing hes

keern mzcCe cieax keicre the Tribunel. It 1is nct thée czee c¢i the

respcnéents thet scme cthet persen ir place ci the applicent appesred in
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the written exeminaticn cr interview. Therefcre, cn the h*sns ¢i the
évexments mece by‘the rerties, it can be seifely saié thet the respcncert
cculé ﬁct estaklish the fact b;icré the Triburel that the appdiceticn
fcxm ci the applicant was nct 1illeé up by the spplicent himselil arc he
hae nct esigned cn-ihe appliceticn fcrm.

7. Alfﬁcugh in the nctificaticr Arrx.Bl, it ie menticreé that the
applicéticnhjcrm chall Lbe {1illec up'by'the éppﬂicént in hie cwn hard
writing kut thie has nct“beer;'mentjcneé specificelly es cne ci the

crcunc Icr cernceliesticen ci the epplicaticn. It ie wcrth merticning &t

—

his stece thet the applicaticn icrm ci theiapglicant was‘ncﬁ cancellec
st the time ci éctujﬁny but the spplicent was ellcwed ic appeer in the
examiﬁaticn icllcweC Ly interview. Riter interview the &pplicent securec
e cceC merit ee E£1.Nc.l10. Ehereaiger the respcncent tcck the ckiecticn
tc the effect that the eppliceticn fcrm submitteC ky the spplicent wase
rct filleé in by himseld end haé rct signec¢ cn the apgﬂﬁcaticn ifcrm. 1t
ie nct clesr in the reply thet vhern the cepartment had ccme tc knew
abcut'ncniilljng oivthe tcrm by the épp&jcant-ﬁjmseli erc¢ hase nct Sjéneé
cri the epplicaticn fcrm. Mcrecver ncthinc has been gleceé keicre thie
Trjtunai‘jn ;ursuancé cf the éitecticné,ci the Trikunsl cetec 16.10.57.
Thereicre, ar adversce iniézence can &isc ke érawn aceinst thc"respcnéeﬁt
enc in 1avcur“ci the apﬁljcant thet i1 the ccntenticn ¢l the xesﬁcnéent
ie susteireble the respercerts sheuic have pisced cn reccré the repcet
ci the 1in§etAprjnt expert ec as tc reach a Cefinite ccnclusicn. But the
respcncent failed tc-place cn reccrC the repért ¢t the exgert in spite
ci repeested cgpcrtunjtiés. It je &iec rct kncwn.whether any referernce
wee mece tc the Finger Prirt Bureau. Ihereicre, cr: the kesis ci the
eviéépce prééuceé cn recc#é-by the parties aﬁé lecte erc circumetences
ci thie cese, we are ci the cpinicn thet there was nc bésis tc ceny the
appﬂicent_icr eppcinting him cn the peost cf Ap@;entice Electrical Signal
/Majntainér Gr.ll. |

5. We, thereifcre, ellcw the C.R an¢ cirect the ;e&pcpéeni tc issue
letter ¢f eppcintment tc the :applicanf tc the pcet cf BApprertice

/



Electricel Sigrel Mcnntanner Gr.11 withir cne mcnth 1rcm the cete i
receipt ci & ccpy cf th1° ctCer. Alter sgppcintment, the c;pincht will
be ertitleC tc sericrity ee meintainec by the Reilway Recruitment Bcerd

at the time ci selecticn.

S. Nc créer ae tc coete.
. ' f
(N E. k¢Mch ' . (S.K.Rcerwel)
Member (A4). ' : o Menker (J).
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